I THE CEUTRAL ADMINISTRATIVE TRTBUNAL, JATFUR BELCH, JATPUR.
DATF, OF ORDER: 22.11.Z2001
OA 369/2001
Hets zon of Shri Patiram ajyed about 11 years, resident vVillage
Jhoratha, Digtrict Agra at present employed on the post of
Gangman Under PWI Tdgah, Tots Division, Western Railway.
eee. Applicant.
VERSUS
1. Tha Unicn of India through the Gensral Managesr, Western
Railway, Churchgate, Munbai.
2. The Divizicnal Pailway Mansger, Western Pailway, Tota
- : Divisicn, Kota.
3. Section Bnginesr, Western Railway, Tdgah, Fots Division.
.« Respondents.
Mr. C.E. Sharma, Counszl for the applicant.
r

CORAM
Hon'ble Mr. 2.7, Agarwal, Meriber (Judicial)
Fori'lle Mr. AP, NMagrath, Member (Administratize)

ORDER

PEF. HON'BLE MR. S.¥. AGARWAL, MFMBEF (JUDICTAL)

The lesrnad coungel  for the applicant  submits  that
applicant iz ready to file fresh representaticon and thiz OA may
/
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he dizpozed of by giving neceszar; directiomn:



authority for Jdispozal of this representation within  the

specified pericd by a reazonad and speaking order.

2. In view of the sutmizzicorz made hbefore us, we direct
respondent no. 2 oto decide the representation, if filed by the
applicant within tw> weeks from the Jste of passing of this
order, within two months after receipt ~f zush repressntation

by a reazoned snd speaking order. Applicant shall be at literty
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to approach the proper forum in cace he fesls aggriesved by the

&

decigion of such representation.
3. With the akove Airecticn, thiz oA iz dispozed of st the
stage of admissicn. Copy of thiz crder alongwith copy of Paper

Bool mzy be zenk to respondent no. 2 for necsszavy action.
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(A.P. NASRATH) ' /(S.¥. ACAPWAL)
MEMBER (A) ' MEMBFR (J)
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